No.

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)

L8046 —9827 6

TIS HAZARI COURTS : DELHI

/F.5(3)/Gaz./PD&S] West/2025 Dated, Delhi the !32!"/ Y2

f—

CR

Copy forwarded to :-
The Judicial Officers concerned of West District, Tis Hazari Courts, Delhi.
The Officer Incharge, Administration Branch, West District, Tis Hazari
Courts, Delhi.
The Branch Incharge/DDO, all Branches of West District, Tis Hazari Courts,
Delhi.
The Branch Incharge, Facilitation Centre, Tis Hazari Courls, Delhi.
The PS to Principal District & Sessions Judge, West District, Tis Hazari
Courts, Delhi
The Reader (o Principal District & Sessions Judge, West District, Tis Hazari
Courts, Delhi
The Ofo CIM. West District, Tis Hazari Courts, Delhi.
For uploading on LAYERS
For uploading on centralized website through LAYERS.

10 Dealing official LAYERS seat, Tis Hazari Courts, Delhi (Room No. 207).
1. The Secretary, Delhi Bar Association, Tis Hazari Co Delhi.

(Ajay Gupta)
Officer Incharge (Judicial Branch)
DJ (Commercial)-05, West Distt.
For Principal District & Sessions Judge (West)
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15.

16.
7.

18.
19..
20.
21.
22,
23.
24,
25.

26.
27.

28.
29.
30.
31.
32.
33.
34.
35.

Ehtlah.Principal Judge, Family Courts (11Q), Dwarka Courts Complex, Dwarka, New
elhi.

The Secretary, Ministry of Finance, Government of India, North Block, New Delhi,
The Member Secretary, Dcthi State Legal Services Authority, Rouse Avenue Court
Complex, New Delhi.

The Director (Administration), Delhi Judicial Academy, Dwarka, New Delhi.

The Principal Secretary (I.aw, Justice & Legislative Affairs), Govt. of NCT of Delhi,
New Delhi-110002,

‘The Principal Secretary (ITome), Govi. of NCT of Delhi, New Delhi~110002.

The Principal Secrctary (Power), Govt. of NCT of Delhi, New Delhi-110002.

The Secretary (Labour), Govt. of NCT of Dclhi, Shamnath Marg, Delhi-110054.

. The Dircctor of Prosccution, CBI, Block No.3, II Floor, CGO Complex, Lodhi Road,

New Delhi-110003.

The Director, Directorate of Prosccution, Tis Hazari, Delhi.

The Director General, Narcotics Control Burcau, West Block-1, Wing-5, Sector-07,
R.K.Puram, New Delhi-110066.

The Commissioner of Police, Police Headquarters, New Delhi.

The Commissioner, Municipal Corporation of Delhi, Civic Centre, Minto Road, New
Delhi.

‘The Chairperson, New Dclhi Municipal Committee, Palika Kendra, New Dclhi.

The Registrar-cum-Secretary 1o Hon’bie the Chiel Justice, Delhi IHigh Court, New
Delhi.

PS to all Hon’ble Judges, Delhi High Court, for information of the Hon’ble Judges.
All Registrars, Dethi Ifigh Court, New Delhi.

The JR-cum-P.A. to Registrar General, Delhi Iligh Court, New Delhi.

The Joint Registrar (Vigilancc-I), Delhi High Court, New Delhi.

The Joint Registrar (Vigilance-II), Delhi High Court, New Delhi.

The Joint Registrar (Gazette-1IA), Delhi High Court, New Delhi.

The Pay & Accounts Officer, Tis Hazari, Dethi.

The Joint Registrar (IT), Delhi High Court with the request to upload this order on the
website of Delhi High Court.

The Hony. Secretary, Bar Council of Dclhi, 2/6, Siri Forl Institutional Arca, Khel
Gaon Marg, New Delhi.

The Hony. Secretary, Delhi High Court Bar Association, Delhi High Courl, New
Delhi.

The Hony. Secretary, Dethi Bar Association, Tis Hazari Courts, Delhi.

The Flony. Secretary, New Delhi Bar Association, Patiala ITouse, New Delhi.

The Hony. Secretary, Shahdara Bar Association, Karkardooma Courts, Delhi.

The Hony. Seerctary, Rohini Courts Bar Association, Rohini, New Delhi.

The Hony. Secretary, Dwarka Courts Bar Association, Dwarka, New Delhi.

The Hony. Sccretary, Saket Courts Bar Association, Saket, New Delhi,

Personal file of the officer(s) concerned.

Guard File,

CuA 2
(Shankar Stngh)
Joint Registrar (Gaz-11B)
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following postings/transfers in the Delhi Judicial Service with immediate effeet:-

HIGH COURT OF DELHI: NEW DELHI

No. Y] /DHCIGaz/G-7

ORDER

E.2{(a)/2025
Dated:\7October, 2025

Hon’ble the Chicf Justice and Hon’ble Judges of this Court have been pleased to make the

S.No. Name of ofificer From To District Remarks
(Mr./Ms.) to which
allocated
1. Harshita Mishra Attached with CIM, Central, Central |In a vacant court
PDSJ, South-West, THC
Dwarka
2. Prigya Gupla SCl-cum-RC, [CJM, East, KKD East  [Ina vacant court
North-East, KKD
3 Mridul Gupta Additional CIM, South, South  [In a vacant court
Sccretary, DSLSA, Saket
RACC
{On deputation)
4, T. Priyadarshini SCJ-cum-RC, Last,| CIM, RACC RACC [in a vacant court
KKD
5 Tanya Bamniyal SCl-cum-RC, CIM, North- | North-East [In a vacant court
South-West, East, KKD
Dwarka
6. Mohit Sharma SCl-cum-RC, |CJM, Shahdara,| Shahdara |In a vacant court
South-Last, Sakct KKD
7. Upasana Satija SCJ-cum-RC, CJIM, North- {North-West |[n a vacant court
Ceniral, THC West, Rohini
8. Priyanka Rajpoot | SCJ-cum-RC, New| CIM, North, North  [in a vacant court
Delhi Rohini

O TLC Q’:}o&?d J’)
e
(04T (woest)
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Paridhi Sharma

On return from

Joint Director,

ACJ, RACC

CCL Delhi Judicial
Academy
(in diverted
capacity)
10 Mayank Mittal JSCC-cum-ASCI- SClJ-cum-RC, [North-West| In a vacant
cum-Guardian North-West, court
Judge, South-West, Rohini
Dwarka
11.] Dhanashree Deka ACJM, North- SCJ-cum-RC, Central Vice
East, KKD Central, 1'HC Ms.Upasana
Satjja
12, Deepak Vats ACIM, South- | Attached with | South-Gast | -—
East, Saket PDSJ, South-
East, Saket
13. Fahad Uddin Principal SCJ-cum-RC, | South-East | Vice Mr. Mohit
Magistrate, JJB- South-FEast, Sharma
VI, South-West, Saket
Dwarka
14. Pragati ACIM, Shahdara, SCl-cum-RC, |South-West [Vice Ms. Tanya
KKD South-West, Bamniyal
Dwarka
15. Abhinav Pandey |Full Time Sccretary|  Additional - Vice Mr. Mridul
(i.itigation), Sceretary, Gupta
DSLSA, RACC | DSLSA, RACC
(In diverted (On deputation)
capacity)
16. Vivek Beniwal ACIM, North- SCl-cum-RC, East Vice Ms. T,
West, Rohini Last, KKD Priyadarshini
17. Tania Singh ACIM-02, Central, SCJ-cum-RC, | North-East | Vice Ms.
THC North-Last, Prigya Gupta
KKD
/LS. Akriti Mahendru  [ACIM, West, THC| SCi-cum-RC, North  |In a vacant court
North, Rohini
19. Mayank Gocl ACIM, East, KKD | ACIM-02-cum- RACC |In a vacant court




20.] Shruti Chaudhary | JSCC-cum-ASCJ- | SCJ-cum-RC, | New Delhi [Vice Ms,
v cum-Guardian  {New Delhi, PHC Priyanka Rajpootl
el Judge-02, West,
THC
21. Udita Jain Garg Additional ACIM, West, West  [Viee Ms. Akriti
/ Coordinator, Dclhi THC Mahendru
International
\""3* Arbitration Centre,
DIIC
(On deputation)
22.| Vaibhav Chaurasia | ACIM-04, RACC JSCC-cum- | South-West | Vice Mr.
ASCJ-cuni- Mayank Mittal
Guardian Judge,
South-West,
Dwarka
/21 Tapasya Agarwal Full Time Attached with West |-
- Secretary, DLLSA, | PDSJ, West,
) Central, THC | THC till further
{On deputation) orders
24 Tushar Gupta JMIFC-06, West, | ACIM, North- | Notth-East [Vice
T THC East, KKD ivis.Dhanashree
vl Deka
25. Rinku Jain JSCC-cum-ASCJ- | ACJIM, East, East Vice Mr.Mayank
cum-Guardian KKD Gocl
Judge-01, Central,
THC
26. Manish Jain JSCC-cum-ASCJ- ACIM, Shahdara | Vice
cum-Guardian Shahdara, KKD Ms.Pragati
Judge, South-[Zast,
Saket
27.| Decpali Srivastava | JSCC-cum-ASCJ- | ACIM, South- | Scuth-West|In a vacant court
cum-Guardian West, Dwarka
Judge, Shahdara,
KKD
28. Vinod Joshi JSCC-cum-ASCJ- [ ACIM, South- | South-East [Vice Mr. Deepak
cum-Guardian East, Saket Vals

Judge, New Deihi,
PIIC

S




Complex, Vishwas
Nagar, East
District

South, Saket

29. Gopat Krishan On return from JSCC-cum- Central |Vice Mr. Rinku
deputation ASCJ-cum- Tain
Guardian Judge-
01, Central, TIC
30.] Anuradha Jindal JSCC-cum-ASCJ- | ACIM, Norlh- North- | Vice Mr. Vivek
cum-Guardian West, Rohini West Beniwal
Judge, South, Saket
31.|Vivek Kumar Agarwal] ARC-02, Central,| JSCC-cum- Wost Vice Ms. Shruti
" TIHC ASCJ-cum- Chaudhary
Guardian Judpe-
02, West, TIIC
32.| Ashwani Panwar ACJ-cum-CClJ- ACIM-04, RACC |Vice Mr.Vaibhav
cum-ARC, New RACC Chaurasia
Delhi, PHC
33 Mansi Malik ACl-cum-CCJ- ACIM-02, Central [Vice Ms. Tania
cum-ARC, North- | Central, THC Singh
West, Rohini
34.| Robinjeet Singh IMFC-04, New ISCC-cum- | New Delhi [Viee Mr. Vinod
d Delhi, PHC ASCJ-cum- Joshi
Guardian Judge,
New Delhi, PHC
35.1 Renu Chaudhary Principal JSCC-cum- Shahdara (Vice Ms.
Magistrate, JIB- |  ASCJ-cum- Deepali
VI, Family Court | Guardian Judge, Srivastava
Complex, Vishwas| Shahdara, KKD
Nagar, East
District
36. Ajeet Narayan Principal JSCC-cum- | South-East [Vice Mr. Manish
Magistrate, JB-IV,] ASCl-cum- Jain
Family Court Guardian Judge,
Complex, Vishwas |  South-East,
Nagar, East District Saket
37 Vipul Sandwar Principal JSCC-cum- South  |Vice
Magistrate, JIB-V,| ASCl-cum- vs.Anuradha
Iamily Court |Guardian Judge, Uindal




38.}  Rupinder Singh ARC-01, Central, | ACJ-cum-CClJ- | New Delhi [Vice Mr:
Dhiman THC cum-ARC, New Ashwani Panwar
Delhi, PHC
39.] Sukhman Sandhu Principal ACJ-cum-CCJ- | South-West lIn a vacant court
Magistrate, JIB-, cum-ARC,
Kingsway Camp, | Souih-West,
Central Dwarka
40.|  Anshul Mehta Principal ACJ-cum-CCJ- West  |Vice Mr. Dev
] Magistrate, JJB-III, cum-ARC, West, Chaudhary
A Sewa Kutir, THC
— Kingsway Camp,
Central
41. Rahul Verma CCl-cum-ARC, Principal Central |Vice
Central, THC | Magistrate, JIB- Mr.Sukhman
1, Kingsway Sandhu
Camp, Central
42, Gita JMFC (Mahila | ACJ-cum-CCJ- | North-West|Vice Ms. Mansi
Court)-04, Central, | cum-ARC, Malik
TIHC Norh-West,
Rohini
43.1~ Dev Chaudhary ACJ-cum-CCl- Additional -- Vice Ms. Udita
cum-ARC, West, | Coordinator, Jain Garg
ol THC Delhi
& International
Arbitration
Centre, DHC
(On deputation)
44, Visvesh IMFC -07, South- Principal Central {Viee Mr. Anshul
West, Dwarka | Magistrate, JJB- Mechta
111, Sewa Kutir,
Kingsway Camp,
Central
435. Bharti Garg IMFC-11, West, Full Time - Vice
-~ THC Secretary Mr.Abhinav
" (Litigation), Pandey
£ DSLSA, RACC
(In diverted
capacity)
/46. Devanshu Sajlan On return from | CCl-cum-ARC,| Central [Vice Mr. Rahul
w1 leave Central, THC Verma
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/47 Vikas Madaan Civil Judge-01, |JMFC-07, West, West  |Vice Dr.Anceza
{_}}’ West, THC THC Bishnoi
48. Shipra Dhankar IMFC-01, JMFC (Mahila | Shahdara [in a vacant court
Central, THC Court)-01,
Shahdara, KKD
49.]  Abhitesh Kumar FFull Time Fult Time Central  |Vice Ms.Tapasya
oo Sccretary, DLSA, Secretary, Aparwal
<__._. West, TIHC BLSA, Central,
{On deputation) THC
(On deputation)
50.| Kanika Agarwal IMFC-03, North- | JMFC (Mahila | Shahdara [Vice Ms.Moksha
Fast, KKD Court)-02, Bains
Shahdara, KKD
31, Aridaman Singh JMTFC-03, South- | JIMV'C-03, New | New Delhi [In a vacant court
Cheema L:ast, Saket Delhi. PHC
52. Utnang Joshi Civil Judge-04, Principal East  [Vice Mr.Vipul
Central, THC Magistratc, Sandwar
JIB-V, Family
Courl Complex,
Vishwas Nagar,
East District
53.] Manuj Kaushal IJMFC-04, Central, | IMFC-3, South-| South-East |In a vacant court
THC Fast, Saket
54. Gaurav Goyal JMIFC-06, Central, ARC-01, Central [Vice
THC Central, THC Mr.Rupinder
ﬁingh Dhiman
35.| Akanksha Garg JMFC (Mahila Principal East  [Vice Ms. Renu
Court)-02, Ncw Magistrate, Chaudhary
Delki, PHC JIB-VI, Family
Court Complex,
Vishwas Nagar,
i:ast District
56. Divya Gupta Civil Judge-08, ARC-02, Central |Vice Mr.Vivek

Central, THC

Central, TiIC

Kumar Agarwal
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57.1  Chitranshi Arora Civil Judge-03, Principal South-West [Vice Mr.Fahad
South-West, Magistrate, Uddin
Dwarka JIB-VII, South-
West, Dwarka
58.] WNectika Kapoor JMFC-06, South- | JMIFC (Mahila South  |Vice Ms. Sukriti
West, Dwarka Court)-03, Singh
South, Saket
59.| Aayushi Saxcna IMFC-03, Civil Judge-03,| Central [Vice Ms. Charan
Shahdara, KKD | Central, THC Salwan
60. Kartik Taparia  |Attached with PDSJ){  JMFC-06, Central |Vice Mr. Gaurav
(t1IQ), THC Central, THC Goyal
61.| Abbhilasha Singh JMFC (Mahila Additional - Vice Mr. Milan
Court)-01, South- | Coordinater, Gocl
West, Dwarka Dclhi
International
Arbitration
Centre, DHC
(On deputation)
62, Bharti Beniwal JMI'C-12, Central, JMFC-035, North, North  |Vice Mr. Sarthak
THC Rohini Panwar
63. Necha Garg JMFC-02, East, | JMFC (Mahila | North East |In vacant court
KKD Court)-02,
WNorth-East,
Karkardooma
Courts, Delhi
64, Charan Salwan Civil Judge-03, § JMFC-01, New | New Delhi [Vice
Central, THC Delhi, PIIC Mr. Yashdecp
Chahal
65. Richika Tyagi On return from JMFC-12, Central  [Vicc Ms, Bharti
maternity leave | Central, TIIC Beniwal
66, Sahil Khurmi Civil Judge-01, Principal East  |Vice M. Aject

Central, THC

Magistrate, JJB3-
1V, Family Court
Complex,
Vishwas Nagar,
East District

Narayan




T
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67.| Dr. Ompal Shokeen Fuli Time Attached with | Central
Sccretary, DLSA, | PDSJ (1IQ)
East, KKD Central, TIIC
(On deputation)  |till further orders
/68.’7 Dr.Anccza Bishnoi | JMFC-07, West, UMFC-03, Southd South-East [Vice
THC ast, Saket Mr.Aridaman
Singh Cheema
69, Divya Arora JIMPFC-04, North- | IMFC (Mahila | South-West [Vice
West, Rohini Court)-01, Ms.Abhilasha
South-West, Singh
Dwarka
70, Neha Sharma Full Time Full Time South-East [Vice Ms.Nidhi
Secretary-fl, DLSA,|  Seerelary, Chitkara
Central, RACC DLSA, South-
(In diverted Liast, Saket
capacity) (On deputation)
71. Decksha Rao IMIFC-04, East, Municipal South-West |Vice
KKB Magistrate, Mr.]limanshu
South-Wesl, Tanwar
Dwarka
72.|  Twinkle Chawla Joint Director, JMFC-04, New| New Delhi|Vice
Delhi Judicial Delhi, PHC Ivir.Robinjeet
Academy Singh
(in diverted
capacity}
73. Kapil Gupta Full Time FFull Time East  [Vice Dr. Ompal
Sceretary, DLSA, Sccretary, Shokeen
North-East, KKD | DLSA, East,
{On depulation) KKD
(On deputation)
/14? Ankur Panghal Attached with | JMFC-05, West, West  |In a vacant court
PDSJ (HQ), THC
Central, THC
75.1 Kanika Jain Sharma Full Time Altached with | North West -—
Sceretary, DLSA, | PDSJ, North-
North-Wesl, Rohini} Wesl, Rohini till
(On deputation) | further orders




¢

Joc

76.)- Divyashrec Raina On return from | JIMFC (Mahila West  lin a vacant court
CCL Court)-04, West,
THC
71 Sankalp Kapoor Full Time Full Time West  [Vice
L Secretlary, DLSA, Secrctary, Mr.Abhitesh
Shahdara, KKD DLSA, West, Kumar
{On deputation) THC
(On deputation)
78. Milan Gocl Additional Civil Judge-08, | Central [Vice Ms, Divya
Coordinator, Delhi | Central, THC Gupta
Interational
Arbitration Centre,
PHC
(On deputation)
79. Sukriti Singh IMFC {Mahila Full Time Shahdara [Vice
Court)-3, South, Scerelary, M. Sankalp
Saket DLSA, Kapoor
Shahdara, KKD
{On deputation)
80.| Himanshu Tanwar Municipal Joint Dircclor, Vice Ms.Twinkle
Magistrate, South- | Delhi Judicial Chawla
West, Dwarka Academy
{In diverted
capacity)
81.| Yashdcep Chahal JMFC-01, New | Civil Judge-02, South [In a vacant court
- Delhi, PHC South, Saket
32, Rashi Rahcja On return from IMFC-13, Central  [Vice
maternity Central, THC Ms.Himanshi
leave/CCL [Tyagi
83. Nidhi Chitkara Full Time Full Time |North-West Vice Ms. Kanika
Scerelary, DLSA, Sceretary, Uain Sharma
South-East, Saket | DLSA, North-
(On deputation) West, Rohini
{On deputation)
34, Sarthak Panwar IMFFC-05, Narth, | Civil Judge-02, | South-West [Vice Mr. Nishat
Rohini South-West, Bangarh
Dwarka




85.| Himanshi Tyagi JMFC-13, Full Time Central  [Vice Ms. Neha
Central, THC Scerclary-l1, Sharma
DLSA, Central,
RACC
{In diverted
capacity)
86. Shubhi Gupta On return from | JMEFC {Mahila | South-West [[n a vacant court
CcCL Court)-03,
South-West,
Dwarka
87. Tabassum Khan On return from | JMFC (Mahila | New Delhi [Vice
maternity Court)-02, New Ms.Akanksha
lcave/CClL. Delhi, PIHIC Garg
88.| Aman Kumar Sharma | JMFC-05, South, Full Time Noth-East [Vicc Mr. Kapil
Saket Secretary, Gupta
DLSA, North-
Fast, KK
(On deputation)
/89." Moksha Bains JIMYPC (Mahila  |[JMFC-11, West, West  [Viee Ms. Bharti
Court)-02, TilC Garg
:§ Shahdara, KKD
90.| Nishat Bangarh Civil Judge-02, JMIFC-01, Central |Vice Ms.Shipral
South-West, Central, TIIC Dhankar
Dwarka
o1, Kahkashan Jabin | Attached with the | JMFC (Mahila | Central [Vice Ms. Gita
office ol PDSJ, Court)-04,
Sauth, Saket Central, THC
/92:- Ishita Bhardwaj | Atiached with the | Civil Judge-01,]  West  |Vice Mr. Vikas
g office of PDS), West, THC Madaan
A Shahdara, KKD
93.| Satendra Pal Singh Relicving JMFC-04, East, Fast  [Viee
IMPC/Civil Judge, KKD Ms.Decksha Rao
Norih-Iiast, KKD
/94". Sanyam Jain Relieving JMIFC-04, |WNorth-West| Ms Divya
] JMI'C/Civil Judge,] WNorth-West, Arora
o West, TIIC Rohini




95.]  Akshay Prakash Relicving Civil Judge-04,{ Central [Vice Mr.Umang
JMFC/Civil Judge,| Central, THC loshi
Central, THC
96, Hala Quamar Relieving Civil Judge-01, | Central |[Vice Mr.Sahil
JMFC/Civil Judge,| Central, TIHC Khurmi
New Delhi, PHC
/9'2. Gauray Ujjwal Relieving IMFC (NI Act)- West  {In a vacant court
JMFEC/Civil Judge, | 01, West, THC
b Central, TIC
98. Paltavi Tyagi Relieving JMFC -07, | South-West [Vice Mr.Visvesh
IMEC/Civil Judge,| South-West,
New Delhi, PHC Dwarka
99. Suneet Anand Relicving Civil Judge-03, | South-West [Vice
IMEC/Civil Judge,| South-West, Ms.Chitranshi
South-West, Dwarka Arora
Dwarka
100 Prerna Rai Relieving JMPC-02, Last, East [Vice Ms.Neha
IMEC/Civil Judge, KKD Garg
East, KKD
/lﬁ‘r *  Rahul Katarc Relicving IMFC-06, South-| South-West [Vice Ms.Neetika
Z:‘ IMEC/Civil Judge, | West, Dwarka Kapoor
West, THC
102] Anushtha Srivastava Relieving JMFC-05, Shahdara [Vice Ms.Aayushi
IMEC/Civil Judge, | Shahdara, KKD Saxcna
South, Saket
1031  Shruti Saraswat Relieving FMFC-03, North-] North-East [Vice Ms. Kanika
JMEC/Civil Judge,| East, KKD Agarwal
East, KKD
/1,04 Disha Langan Relieving JMIFC (Mahila West  |In a vacant court
Y IMFC/Civil Judge, |Court)-03, West,
ipai West, THC THC
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105 Rangat Ghirra Relieving IMFC-04, Central  [Vice Mr. Manuj
JMIC/Civil Judge, | Central, TIIC Kaushal
Central, THC
/loéi Gaurav Singal Relieving JMFC-06, West,|  West  [Vice Mr. Tushar
JMEC/Civil Judge, THC Gupta
$ North-West,
Rohini
107  Nirmala Singh Relieving IMFC-03, South,| South  |Viec Mr. Aman
JMIFC/Civil Judge, Saket Kumar Sharma
South-East, 262
Saket
Note (s):-
1. The judicial officers shall be under the control of the Principal District & Sessions

Judge of the district, to which they have been allocated.

2. The judicial officers under transfer shall notify the cases in which they had reserved
judgments/orders before rclinquishing the charge of the court in terms of the
posting/transfer order. The judicial officers shall pronounce judgments/orders in all such
matters on the datc fixed or maximum within a period of 2-3 weeks thercof,
notwithstanding the posting/transfer. Date of pronouncement shall be notificd in the
cause list of the court 1o which the matter pertains as also of the court 1o which the
judicial officer has been transferred and on the website.

3. In partial modification of this Court’s transfer/posting order dated 30.05.2025, JMIC
(NI Act) Digital Court-02, North-West, Rohini presently presided over by Ms.Surbhi
Sharma and JMFC(NI Act) Digital Court-03, North-Wesl, Rohini presently presided
over by Ms.Shradha Tripathi arc re-numbered as JMEC (N1 Acl) Digital Court-01,
North-West, Rohini and JMFC (NI Act) Digital Court-02, North-West Rohini
respectively.

BY ORDER OF TIIE COURT

Sol(f—
(ARUN BHARDWAJ)
REGISTRAR GENERAL

-5875
Endst. Nos, 584! TDHC/Gaz-1B/G-T/VLE2(2)/2025  Dated:  October, 2025

Copy forwarded for information and necessary action to:-

1.
2.

All the Principal District & Sessions Judges, Delhi.
The Principal District & Scssions Judge-cum-Special Judge (PC Act) (CBI), Rouse
Avenue Courls Complex, Deen Dayal Upadhyay Marg, New Delhi.
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